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Uttar Pradesh State during 1968-69;
and

(b) the number of villages and
towns which have already been elcc-
trified during the last 3 years with
details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) About 1,000 villages
and towns are likely to be electrified
in Uttar Pradesh during 1968-69;

(b) A statement giving the requi-
site information is laid on the Table
of the House. [Placed in Library.
See No. LT-—2298/68.]

Revision in Bhakra Electricity Rates

1899. SHRI VISHVA NATH PAN-
DEY: Will the Minister of IRRIGA-
TION AND POWER be pleased to
refer to the reply given to Starred
Question No. 522 on the 19th August,
1968 angd state:

(a) whether any decision has since
been taken on the request of the
Punjab Government to revise the
rates of Bhakra Electricity supplied
by Punjab to Delhi and Nangal Ferti-
lizers Factory;

(b) if so, the nature thereof; and

(c) if not, when a decision is likely
to be taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) Revised rate for
supply of power to the Nanga] Ferti-
lizer Factory is under negotiation. As
regards the rates for Delhi, the mat-
ter is under examination by the
Bhakra Management Board.

(b) Does not arise.

(c) As the issues involved are in-
tricate, it will take gome time before
a final decision is taken in the matter.

Flood Relief Works in U_P,

1800. SHRI VISHWA NATH PAN-
DEY: Will the Minister of IRRIGA-
TION AND POWER be pleased to
state:

(a) the details of the flood relief
works carried out under the Third
Five Year Plan in 1967-68 and in
1968-69 go far indicating the cost of
each work in Uttar Pradesh State;

(b) the loss and damage by the
floods in the State of Uttar Pradesh
during the last three years as com-
pared to the figures of this year; and

(c) the details of flood control
works proposed to be taken up in
Uttar Pradesh this year and details of
the flood control Schemes if any, pro-
posed to be included in the State
Fourth Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD: (a) to (c). A statement
is laid on the Table of the House.
[Placed in Library. See No. LT-
2299/68).
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